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OFFI_CE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE CUM SPECIAL JUDGE

1.

2

3

6

(PC-ACT) CBI. ROUSE AVENUE DISTRICT COURT. NEW DELHI

ORDER '
ff The following transfers and postings are hereby made in official exgency with immediate

e ect :-

' (Sh./Ms.)
Mm" ISJA/Reader in the court of SJA/Branch Incharge, l

Sanjajz Kurnar Dubey

Manish Malhotra

..---.___-_-..,____.t-. B./:\PC to ,
Birender Kumar JA/Ahlmad in the court of

Jawahar Lal Yadav

l__?__i___L._._.. ._ _. ._ -

Ankit Panwar

Pradeep Sehrawat

E7160?“”ii;.;;‘¢?&ag;i," i ' I “M I' From
f _l_.._..___

lSh. Joginder Prakash Nahar,
_____>_________“ A_ ____V___p V WLPQLC-09, RADC

iJA/Branch Incharge,
Vigilance/Litigation, Library,
8: Pool Car RADC |
ISJA/Reader in the court of
Sh. Tarun Yogesh, POLC-08,

‘Sh. Vikas Dhull, Special
Judge, PC Act CB1 RADC

LY—i-—-—i--—e-—-—-_~~~---.__-----1 ._.._._.__..____...L___.__.,.. ._.., . ‘

5 SJA/Reader in the court of
Sh. Vikas Dhull, Special
Judge, PC Act, (3131, RADC

Pool Car, RADC r

l To

Administration Branch &
Leave Section, RADC
JA/Reader in the court of Ii
Sh. Joginder Prakash Nahar, ,
POLC-09, RADC ,
SJA/Branch Incharge,
Vigilance/Litigation, Library, 8:}

o. I1'*__t_JA/Reader in the court _
Sh. Vikas Dhull, Special Judge,
PC Act, CB1, RADC ‘
SJA/Reader in the court of 1
Sh. Tarun Yogesh, POLC-08,;
RADC 5

JJA/Asistant Ahlmad in the
court of Ms. Mahima Rai
‘Singh, CMM, RADC
| 1

_L__._____.___L_...___--L_c. ._. _ L L._L__-_-_ . .. .
7 JJA/Asistant Ahlmad in the

court of Sh. Rajesh Kumar
Goel, Special Judge, PC Act,
CBI, RADC A

8

9

l

Kapil 1\llagar

Mukesh Kurnar

I

JJA/Asistant Ahlmad in the
court of Sh. Mohd. Farukh,
Special Judge, PC Act, CBI,
RADC H
JA/Assistant Ahlmad in the
court of Sh. Gorakh Nath
Pandey, POLC-04, RADC

l_._; . ._ ——-- —-—— "'4-

p10

t-I-T'T !—\

! ' ‘II,ACMM,RADC l so _ to _, 1,L__ _ _____”_N_,__ ,, ,,,_ to

Anuj Kumar Tiwari

Suraj Choudhary

JJA/Assistant Ahlrnad in the
fcourt of Sh. Ajay Gupiéhl
l Special Judge, PC Act, CB1,

JJA/Assistant Ahlmacl in thei
court of Sh. Vikas Dhull,§
Special Judge, PC Act, CBI,,
RADC §
JJA/Assistant Ahlmad in the;
court of Sh. Mohd. Farukh,{
Special Judge, PC Act, CBI,l
RADC -1
JJA/Assistant Ahlmad in thei
court of Ms. Mahima Rail
Singh, CMM, RADC l

§A7.§;§i§11aI1?' §K.1-1"11i1;'<i_“”C11?. me;
court of Sh. Rajesh Kumari
Goel, Special Judge, PC Act,,
CB1»Rf_{\RQ______,._..
Assistant Ahlrnad in the courtl
of Sh. Deepak Kurnar-IL‘
ACMM, RADC §

;RADC i -__-______-§----—e-V»--A "5"" 1
*,JJA/Assistant Ahhnad 1n the
icourt of Sh. Deepak Ku1nar-

_ ________A,,. .. 1,._ ..___. __....

,JJA in the Caretaking Branchy,
‘RADC

M/&»»--'£_



' 17 Dharinender Kumar Peon in Judicial Branch, Peon in the court of

1

‘Q » __________,,, _ _ __,__,,______ . . ._ -_- '
Soiiu—““M }JJA, Bail and Filing, RAD-C IJA in Administration Branch,’

1 __________,,_ -.,_ -___.. _. . . . _l___.__._..__»%----__» ~ . - A _
A13 Jalvir Singh lJA in the Caretaking Branch, ll in "the Record Room/,
1 lRADQ ‘Digitization i ll
'I,T_§1;;{,I,;,—T_“l“M _IAii1"Ad1nini£ati0nBranch, JA in Bail and Filing Section?

FRADC RADCLi____‘__________A____l__ _____, , __, _ _ 1 _ A.. _7___.__----V —»-~ ~ — ~' -*~ r - " ' ‘T '

15 Parvesh Peon in Computer Branch,{ Peon in Judicial Branc
RADC RADC

F16 Vijay Pal Singh Peon in office pool, Admn. Peon in the_ _Adrninstration§
Branch, RADC Branch (additional Leave;

ection),RADC 7 ‘S

33"

9'
__.£'i._._Mauiya RADC undersigned _ _ 7 g g I

LL18 Babloo 'Peon in the Adminstration Peon in Computer Branch,
U _ Branch (additional Leave RADC A

Section), RADC '
t__.

Note :l Order with regard to Sh. Ashok Kuniar EC : 10831 mentioned at serial no. 12 in order No.
4945-5029-D/F.7/P&T/Admn./RADC/2023 dated 09.06.2023 is hereby cancelled.
Ms. Parvesh shall continue to work in VWDC as and when required in addition to the work
already assigned to her.

Non-compliance of the order or proceeding on leave immediately shall be considered as
deliberate insubordination and appropriate disciplinary action shall be initiated against the official
as per rules.

(ANJU BAJAJ cumin l
Principal District & Sessions Judge-cum-

Spl. Judge (PC Act) CBI, RADC, New Delhi
No. 555/»-b -- §.§&§.—_D/F.7/Pair/Admin./Rntoc/2023 I)» If» 2 3
Copy forwarded for information and necessary action to :
1. The Principal District & Sessions Judge(HQs), Tis Hazari Court, Delhi. .
2. The DDO, Central District, Tis Hazari Court, Delhi.
3. The Administrative Officer (J), Admn. I, II & III, Central District, Tis Hazari Court, Delhi
4. The Reader to the concerned courts.
5. The concerned officials.
6. The PS to the undersigned. A
7. The Dealing Official, Leave Seat, RADC, Delhi.
8. The Branch In Charge, Computer Branch, RADC for being uploaded on the official ebsite.
9. The Dealing Official, LAYERS seat, Tis Hazari Court, Delhi. X
10. The Dealing Official, T&P, Admn.-I, II, III, Personal File/ACR/Leave/Website committee, THC,

Dellii.

Principal District & Sessions Judge-cum-
Spl. Judge (PC Act) CBI, RADC, New Delhi


